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Shri Sant Nagebaba Multi-State Co-Op.
Urban Credlt Soclety Ltd., A.Nagar

To,
All Society Members,
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Shri Sant Nagebaba Multi-State Co-Op. Urban Credit
Socaty Ltd., A Nagar

Natice:

1. It any questions regarding the said general body
| meeting is to be asked, they shall be required 1o send
to the main office in writing before 17/12/2025.
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